
CENTRAL ADMINISTRATIVE TRIBUNAL 
ERNAKULAM BENCH 

CA N0.353/99 

Tuesday this the 26th day of June, 2001. 

CORAM 

HON'BLE MR. A.M.SIVADAS, JUDICIAL MEMBER 
HON 1 BLE MR. G.RAMAKRISHNAN, ADMINISTRPTIVE MEMBER 

P.J.Jaseph 
Postal Assistant (Higher Selection Grade) 
Kottayam Head Post Office 
Kottayarn. 

2 • Susan Joseph 
Office Assistant (Higher Selection Grade) 
Office of the Senior Superintendent of Post 
Offices, Kottayarn Division 
Kottayarn. 

3. Mariamma Abraham 
Sub Postmaster 
Muttambalam P.O. 
Kottayam. 	 . . .Appiicants 

(By advocate Mr. P.C.Sebastian) 

Versus 

1 • The Senior Postmaster 
Kottayam Head Post Office 
Kottayam. 

The Senior Superintendent of Post Offices 
, 	Kottayarn Division, Kottayam. 

•The Postmaster General 
Central RegIon, Kochi. 

The Deputy Director, Postal Accounts 
Sastharnangalam, Thiruvananthapuram. 

The Director General of Posts 
Department of Post, Dak Bhavan, 
New Delhi.. 

The Union of India represented by its Secretary 
Ministry of Finance 
New Delhi. 	 •..Respondents. 

(By advocate Mr.N. Anil Kurnar, ACGSC) 

The application having been heard on 26th June, 2001, 
t,he Tribunal on the same day delivered the following: 

ORDER 

HON'BLE MR. A.M.SIVADAS, JUDICIAL MEMI3F.R 

It is submitted by the learned counsel for the applicants 

that the OA has become infructuous. 

2. Accordinqly the OA is dismissed as infructuous. 

Dated 26th June, 2001. 

P. AMAKRI'SHNAN 
ADMINISTRATIVE MEMBER 

/ 

SIVNDAS 
TjflICIALMMBER 

-I 
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